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ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.TY LAW TRIBUNAL ON OA.I1.2O 17

NAME OF THE PARTIES: Sai Estate Consuhants Chembur Pvt.Ltd

Kings Empire Heights Pvt.Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 20 16
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